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BISFORE THI NATIONAL GRIEEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
0O.A. No, 115h/2024

Reply by way of affidavit by Respondent no.38
VDH Chemtoch Privato Limited, F-127-144,Massorie Gulawathi Road Industrial
Area, Hapur,Uttar Pradesh-245101
(I.A.No.443/2024

In The matter of:

Kaushalendra Kumar -Applicant Versus Union of India & ors.-Respondents

'Fclqr ing (a): Action Against Respondent Nos. 17 to 49 for Violations of
Envi ,wr‘.\Ka.l Laws
od ¥, S .
. Md\’m] » allegations of specific violations under the Environment
‘f)r;)')r(;o;“, ott?: ion) Act, 1986, Water Act, 1974, Air Act, 1981, and Wetlands
;ﬁw( rvation and Management) Rules, 2017,

«.ﬂ,“:g
&

o We have valid Air & Water consent from UPPCB Consent copy

enclosed herewith as Annexure-1.

o We have taken proactive action for the mitigation of Environmental
\ impact as we have installed well equipped Effluent treatment plant
and all huzardous waste send to authorised TSDE (Sheetala waste

management,) Drawing of TP attached as Annexure-2

o Wo have sent quarterly compliance voport to UPPCB. Copy of

complinnce report enclosod ns Annexure-3.

2. Their Officials for Allogod Inaction

o We have done quartorly Aiv monitoring by NABL, lab. All the

paramoetors aro within limit, Roporis enclosed ns Annoxure-4.

For VOH CHi W w
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«  We conduet plantation programme periodically. Photo enclosed here

with for your kind reference as Annexure-b.
3. Regarding (0): Allegations of Land Conversion by Respondent Nos. 17 to 49

We haveindustrial land on UPSIDA developed  Industrial Ares for
industrial purpose. Lease deed enclosed herewith for  your kind

information as Annexure-6.

Additional Points for Emphasis:

wmplied all the compliance to environmental protection and
\

owmpliance.

A
Aoty @ ’h v’*iﬁed through impartial investigation by the Joint Committee,

/
by the Hon’ble National Green Tribunal.

.{)/

é\ 5y + VERIFICATION
T r:t_-'; « Verified at Dhaulana, District: Hapur on this third day of January, 2025.
e That the contents of the above Affidavit are true and correct to the best of

2 my knowledge. No part of it is false and nothing material has been
concealed therefrom. o

K1oyeuig pasuIon

Sed Signatory
lent-No©.38

Respon
- /

VDH Chemtech Private Limited,
H-127-144,Massorie Gulawathi Road

Industrial Area, Hapur,

) 03 ) =f
(’7,(3) Uttar Pradesh-245101

VINGD KUMAR (Advocate:
Netory Gowt, of India
Distnct HAPUR (U.P

Mob #2alaT
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Extract of the minutes of meeting of the board of Directors held on 31 December 2024 at the
registered office of the company M/s VDH Chem tech Pvt Ltd , H-5 near Sanjay park Delhi

110092

“RESOLED “THAT Mr. Gurvinder Singh Bhatia “Manager” of the company is being authorized
signatories with NGT department and authorized to sign and execute all the necessary

documents regarding the same.

Specimen signature of Gurvinder Singh Bheé¥/DH CH

CERTIFIED TRUE COPY.

FOR VD EMTECH PVT LTD

GUNEET SINGH
(MANAGING DIRECTOR)

FOR VDH (\.‘WH PVTLTD
Aed

MADHUR GOEL(DIRECTOR)

FOR VDH CHEMTECH PVT LTD

((‘ N> (3\/ Qo ef P
SANJAY GUPTA
(DIRECTOR)

FOR VDH CHEMTECH PVT LTD

Crung

CHANPREET SINGH(DIRECTOR)

-«-m-———-——-( Govt. recognized Export House

Works : H-127-144, M.G.Road Industrial Area, Phase |, Ghaziabad-201015 (U.P), India, Ph : +91-9716011313,+91-9810566624, Telefax : +91-120-6453993

E-mail : vdhchemtech@gmail.com, info@vdhchemtech.com Web.: www.vdhchemtech.com




